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(b) The Government is taking steps to improve growth through policies like
the JNNURM and support for improving exports. The vehicles manufacturers are

launching newer and improved models to boost demand.

(¢) Excise duty was reduced w.e.f. February, 2014 to December, 2014 and
thereafter the earlier higher duty level has been restored. Almost all the sectors
had shown improvement in production during the lower excise duty phase and the
previous negative trend was reversed. Comparative data of production during the

period January-December, 2013 and January-December, 2014 is as under:

January-December  January-December Growth%

2013 2014
Passenger Vehicles 3,155,694 3,158,215 0.08
Commercial Vehicles 742,731 681,945 -8.18
Three Wheelers 847,323 937,879 10.69
Two Wheelers 16,413,175 18,490,931 12.66
GranDp TotaL 21,158,923 23,268,970 9.97

BHEL procedure to select the properties in Noida

2461. SHRI SALIM ANSARI: Will the Minister of HEAVY INDUSTRIES AND
PUBLIC ENTERPRISES be pleased to state:

(a) the complete details of properties taken on lease/rent by Bharat Heavy
Electricals Limited (BHEL) during the last 3 years in Noida (UP) with the names

of owners/companies;

(b) the lease/rent being paid for each property/premises in Noida and the nature
of work being carried out by BHEL; and

(¢) what procedure BHEL has followed to select the properties in Noida,
property-wise?

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES
AND PUBLIC ENTERPRISES (SHRI G.M. SIDDESHWARA): (a) to (c) The details

are as given below:—
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SI.  Details of property/ Period/ Name Lease/ Nature Procedure
No. properties taken on duration of the Rent of work/ followed to
lease/rent basis by of current owner(s)/ (X lakh) purpose select the
BHEL in NOIDA lease/rent  companies for which  property
(Uttar Pradesh) from the leased/
whom the rented
property property/
taken on premises is
lease/rent used
1. 3rd, 4th and 5th 4 years M/s ¥ 6993  Office Through

Floor of Advant Navis from the Advant IT Lakh per space for  Open
Business Park building, date of Park Pvt.  month employees Tender &

Plot No. 7, Sector-142, possession Ltd. including Reverse
Expressway NOIDA all other Auction
[BHEL occupied taxes and
the rented space in duties
September 2013] except

Service

Tax

2. 4th and 5th Floor of  Lease M/s Mind T 2489  Office Through

Mindmill Software Ltd. extended Mill Lakh per space for  Open
building, Film City, for One  Software month employees Tender &
Plot No. 24A, Sector- year [ie. Ltd. including Reverse
16A, NOIDA [Lease till Nov. all taxes Auction
extended for 4th Floor 2015 for except
from November 2014 4th Floor, Service
and for 5th Floor and Dec. Tax

from December 2014 2015
(initially taken on lease for 5th
for 3 years for 4th Floor]
Floor from Nov. 2011,

and for 5th Floor from

Dec. 2011)]

3. 2nd and 3rd Floor of Current M/s ¥ 10.81  Office Through
KRIBHCO Bhawan, deed KRIBHCO Lakh per space for  negotiation
Plot A-8/10, Sector—-1, wvalid till month employees  with
NOIDA [premises October excluding another
taken on lease since 2015 Service PSU
Oct. 1996 with Tax

provision of extension

for 3 years]




